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MR. DEPUTY SPEAKER: Subject to
correction, the result* of the division is
as follows:

Ayes 068
Noes 019 -

The motion was adopted.

SHRI BHISHMA NARAIN SINGH: I
introduce** the Bill,

14.34 hrs,
MATTERS UNDER RULE 377

(i) NEED FOR BRINGING NORMALCY IN
DELHI UNIVERSITY

SHRI ATAL BIHARI VAJPAYEE
(New Delhi): The teachers of the Univer-
sity of Delhi are on strike since the 12th
of October last, and the karamcharis since
the 20th of September last. From all
available reports, one would conclude that
normal teaching and office work has very
largely come to a stop in the University
and its colleges. The examination branch
of the University is reported to have been
shifted to a police station from where the
conduct of the supplementary examinations
is being supervised. The University of
Delhi being a Central University, the Cen-
tral Government has a special responsibi-
lity in ensuring its normal functioning.

The President of the Delhi University
Teachers’ Association has communicated in
writing to the Vice-Chancellor that the
continuation of the strike can be reconsi-
dered if the latter takes a single step “for.
ward on a single issue. The executive of
Association has stated that if the process
of giving and implementing of assurances
is instituted the Association shall be willing
to have meaningfu] negotiations.

I urxe the bon Mlmster of Education
to intervene without any further loss of
time ang take steps towards restoring nor-

KARTIKA 11, 1904 (SAKA)

Rule 371 330

malcy in the University through, negotia-
tions between teachers and the Karmacharis
on the one hand and the University, the
U.G.C. and the Ministry of Education cn
the other. Some positive step is called for
in the direction of meeting at least some
of the demands like promotional avenues
and housing which also figured in an agree-
ment between the University and the Kar-
machari Union.
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*The following Members also recorded their votes for AYES:

Nand

Kishore Sharma, Kamaluddin Ahmed, Uma Kant Mishra S Singaravadivel,

mmxuh naida and K. Kunhambu,

"Introduced with the reoommenduion the Prelident



